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1. The secretary,
New Delhi.
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Department of Army, Ministry of Defence
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The Director General,. Army Head Quarters, New Delhi.
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|
Counsel for the applicant :
' |
Counsel for the Respondents :
CORAM:
Hon'hle Mr., R.Rangarajan,

Dated: 25.3.1956.
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Administrative Member
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O.A. 194/95,

DATE of Degj L

{
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I As rer Hon'ble Shri R. Rangargjan, Member (Admn.) I

This CA is tiled praying for a dirggtion to fhe r spon-

ORLER

|
dents to fix the seniority of the applicant ip'the Teleco

Mechanic grade taking into account his initial date of appbintment
: furtier |
i.e,,

|
15-11-'45 and/te consider his tase op thaﬁ basis for

promotion to the grade of

!
Part-II cadre i.e., Superviscr,
. |
Technical Senior Chargeman,

Foreman, Civilian Workshop Offiéer,
Sr. Workshop Cfficer, Werkshep Superintendent on| par with

his juniors and for further consequential benefité.
2.

¥When the case wac taken up for admission héaring toda

the learned counsel foq&he applicant submitted thaththe appli!Lnt
had expired and hence the case is abites-, ﬂlLﬁt;f !

3.

In view of the above, the CA is dismissed at the admission
stage itself 5s having been abated due to the death

éf the
applicant. No costs.

|
(R. Rangarajan)

Member{admn,)!
. }42,; ‘
Dated : The 25th March 1896, ‘:beﬁ%éy th’
(Tictated i{n Open Court)

. I
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Department of Army, Ministry of Defence|,

Director CGeneral, Army

Officer-in-Charge, EME

T
copy to Sri. V.Venkaeteshwara EFao, Advodgate, CAT, §

to Sri. F.Rhaskzra Rao,

Copy to:-

1. The Sescretary,
Jew Delhi,

2. The

3. The

4. (ne

5. Jdne cony

7. On2 spare copy
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